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BAR COUNCIL OF DELHI
NOTICE
Delhi, the 26th February, 2026
Ref. No. BCD/Elect/2026/337.— It is hereby informed that the Bar Council of Delhi Election 2026
has been completed on 21%, 22" and 23 February, 2026. The counting of votes earlier scheduled be held
from 26.02.2026 at 9.00 A.M. in the Extension Block of Delhi High Court shall now commence from
Saturday 7™ March, 2026 at 10.00 A.M. onwards.

Due to the insufficient space in the Extension Block of Delhi High Court, the ballot size is too big,
and number of Candidates is 221,the Election Committee has decided to change the schedule and venue from
Extension Block to S-Block, Delhi High Court, i.e. 7" Floor, Lounge four counting and at 6™ Floor,
Lounge for candidates to witness the counting procedure on the screen from Saturday, 7" March, 2026
at 10.00 A.M. onwards.

Col. ARUN SHARMA (Retd.), Secy.
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